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*

IN THE HIGH COURT OF DELHI AT NEW DELHI
+ W.P.(C) 2539/2023 & CM APPL. 9737/2023

POOJA SATYOGI ... Petitioner
Through:  Mr. Abhik Chimni, Mr. Mukul
Kulhari and Mr. Saharsh Saxena, Advocates.

VErsus

DR. B.R. AMBEDKAR UNIVERSITY

oeLHt . Respondent
Through:  Mr. Mohinder J.S. Rupal and
Mr. Hardik Rupal, Advocates.

CORAM:
HON'BLE MS. JUSTICE JYOTI SINGH
ORDER
% 24.03.2023

At joint request, list on 27.03.2023.

JYOTI SINGH, J
MARCH 24, 2023/rk

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 10/07/2025 at 03:50:49




